HARYANA GOVERNMENT
FOREST DEPARTMENT
Notification
The 28" February, 1983

No0.S.0.11/C.A.16/27/S. 20/83-Whereas a declaration to constitute the land
specified in the schedule as a reserved forest has been issued with Haryana
Government Forest Department, notification No. 481. Dated the 7" January 1970.

And whereas the forest settlement of those lands have now been completed
in accordance with the provisions contained in Chapter 11 of the Indian Forests
Act, 1927.

Now, therefore, in exercise of the powers conferred a by section 20 of the
Indian Forest Act, 1927, the Governor of Haryana hereby specifies according to
the boundary marks (pillars) erected on the ground and map kept in the office of
the Deputy Commissioner, Bhiwani the limits of the forest, in the schedule given
below and declares the same to be the reserved with effect from the expired of four
weeks after publication of the notification in the officials Gazette.

SCHEDULE
District | Tehsils | Name of | Description of | Area in | Boundaries Place
village field acres where the
with H.B | Ract | Killa plan map
No. no. | No. be
inspected
Bhiwani | Dadri | Bir 129 | 17t024|15.36 | North-fields | Office
Rawaldhi | 149 | 1to 4 of the
148 71010 vill.Rawaldhi, | Collector,

South-Fields | Bhiwani
of village | Division
Dadri,East- Forest

Field of | Officer,
village Bhiwani
Rawaldhi,

West- Fields

of village
Rawaldhi




